
COURT-I 
 

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY 
(Appellate Jurisdiction) 

 
IA No. 1315 of 2019 IN 
DFR No. 2205 of 2019 

 
Dated :  24th September, 2019 
 
Present:  Hon’ble Mrs. Justice Manjula Chellur, Chairperson  

Hon’ble Mr. Ravindra Kumar Verma, Technical Member 
 
In the matter of: 

Jaypee Powergrid Ltd. 
  

…  Appellant(s)  
                         Vs.  

Uttar Pradesh Power Corporation Limited & Ors.    
  

 

.…  Respondent(s)  

 Counsel for the Appellant(s)   :  Mr. Ankit Sibbal 
Mr. Himanshu Singh 
   

 

Counsel for the Respondent(s)   :  Mr. C.K. Rai 
   Mr. Sachin Dubey for R-1 
 
   Mr. Shri Venkatesh 
   Mr. Vikas Maini 
   Mr. Suhael Buttan for R-5 
 
   Mr. Manish Garg for VPPCL 
 
 

ORDER 
 

Appellant to complete service of notice to Respondents by next date 

of hearing. 

List the matter on 24.10.2019. 

 

    (Ravindra Kumar Verma)              (Justice Manjula Chellur) 
        Technical Member                          Chairperson 
mk/mkj 

 


